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; » ' THE JUTE MANUFACTURES CESS (AMENDMENT)
o T ACT, 2002
No. 13 oF 2002
[27th March, 2002.]
AnActto amend the Jute Manufactures Cess Act, 1983,
Be it enacted by Parllament in the Fifty-third Year of the Republic of India as
follows:— : .
Lo Short titfe 1. () Thls Act may be called the Jute Manufactures Cess (Amendment)
[ ;o andcome At 2002. ‘
= mencement.
; T IR ' - (2)Itshall come into force: on such date as the Central Govemment may, by notlﬁcatlon
fage : ~

in the Ofﬂcnal Gazette specnfy
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2. For the Schedule to the Jute-Manufactures Cess Act, l983 the followmg Schedule Substitutioh of

shall be substituted, namely: — ; -, anewSchedule
: ) : for Schedule to
: , o .k o~ Act 28 of
. R : . 1983. ~
A s : “THE SCHEDULE
b ) S s [See sectlons 2(a) and 3(1)]
-Sl. Articles of jute - The maximum rate at whlch Actual rate ‘at which di;ty
No. manufacture "« duty of excise may be of exciseis to be collected
collected . -/ : * until a different rate is
‘ o specified by the Central
N Government
1 2 - 3 4
1. Carpet Bacl’(t-fhg’ Two per cent. ad valorem One per cent. ad valorem
2. Hessian'~ < . i STwe ﬁer?cént advalorem 'One per cent. ad \ealorem
3. ._r_Sfac&'in_g ~oooow o - Two per cent. ad-valorem - One pet-cent.’'ad valorem .
4. YamandTwine . Two percent.advalorem = ‘Onepercent ad valorem
5 DWw. 'I.‘arpau'lin Two per cent. ad valorem One per cent. ad valorem
6. - Decorative Fabrics. Two per cent. ad-valorem- - One per cent. ad '?aldrem
7. Cotton Bagging Tyo per cent. ad valorem  One per cent. ad valorem
8.: SoikSaver-.. - "Two per cet. ad vanrem' o One per Ce“t,, ad valorem_,,
9. Japanese Rice Bags ' Two per cent. ad valorem - One per cent. ad valorem.

10. Any other article of j Jute Two per cent. ad vq(qrepy!r . O
manufacture . SR e e




